
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL   APPLICATION NO.- 122OF 2023 

IN THE MATTER OF: 

AJAY KUMAR BEHERA    APPLICANTS 

VERSUS 

STATE OF ODISHA AND ORS      RESPONDENTS  
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PLACE: Bhubaneswar    

DATE: 11/02/2025   SANKAR PRASAD PANI 

           ADVOCATE 

Plot 2132/4814, NageswarTangi, Bubaneswar 751002 Cell-9437279278, 

Email: sankarprasadpani@gmail.com 
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Sankar Pani <sankarprasadpani@gmail.com>

Memo of documents filed in OAA 122/2023 NGT-EZ
1 message

Sankar Pani <sankarprasadpani@gmail.com> Tue, Feb 11, 2025 at 9:43 AM
To: ADVOCATE GENERAL ODISHA <advgenodisha@gmail.com>, pbanerjeebihani@gmail.com, "Akhand. Advocate,
Orissa High Court" <akhand111@gmail.com>, apurba ghosh <apu7law@gmail.com>

Dear Sir/Madam, please find the attachment.

--
Sankar Prasad Pani, Environment Lawyer 
National Green Tribunal Kolkata & Orissa Highcourt
Res-Plot No 2132/4814(B), Nageswar Tangi, 
Bhubaneswar, 751002
Cell- 9437279278
Skype- sankar.pani
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